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Central Administrative Trihunal (jl%f
Principal Bench AN
OA 469/96

New Delhi, the 11th March, 1996,

Hon'ble Mrs Lakshmi Swaminathan, Member(J)
Hon'ble Shri R,K, Ahooja, Member (A)

Shri 0,5, Chauhan, IAS (AGMU 67)
Presently Home Commissioner to the
Govt, of Mizorgm, ARizawl-796001.

R/o B=17, Ram Prasth b
P.0, Chander Nagar, ’
Oelhi - UP Border,

Ghaziabad-201011, .o Appl.cent

(Advocate; Shri Luthra)

versus

1. Secretary,
Min, of Personnel and Public
Grievance and Pensions
North Block, New Oelhi,

2, Secretary,
Min, of Home Affairs,
Govt, of India
Central Secretariat(North Block)
New Delhi,

3, Secretary,
UPSC, DholFur House
(8

Shahjehan Moad

New Delhi, . Respondonts

UROER(Ural)

Hon'ble Mrs Lakshmi Sweminathan, Member(3)

Ld, counsel for the applicant prays
that he wishes to withdraw this OA with liberty

to file ancther GA if necessarpy,

2, The above application is dismissed as
, bk Vo

withdrawn on the sbove conditionxain accordance

with law, No costs, b
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(Mrs. Lakshmi Suamingthaﬂ}
Member (J)




